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M/S. ANNAKUT BISCUITS CO. PVT. LTh. Appellant
Vs

C.C.E. KANPUR Respondent

[ am directed (0 transmit herewith a certified copy of Final order Neo. | 54— IS-S'I%NJ £ w0 EX|DB] dated

passed by the Tribunal under Section 35-C{1)of Central Excises Act, 1944 5-0- 133 3“]'2-"’ l-exC o)
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12. TaxIndiaOnline.com Pvt Ltd.. Unit No.1, 2nd Floor,Vasant Arcade,Nclson Mandela Road,
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Assistant Registrar
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SHRINAVEEN KHANNA. DIRECTOR
M/S. ANNAKUT BISCUITS CO. PVT.

LTD. 34-A, VIVEKANAND NAGAR,
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No. 962-963 of 2010 & Excise Appeal No. 901-

Excise Stay
902 of 2010

Order-in-Appeal No. 68-69;CEprpUKNP12010 dated
of Central Excise (Appeals),

(Arising out of
d by the Commissioner

4.2.2010 passe

Kanpur)
M/s Annakut Biscuit Co. Pvt. Ltd. Appellants
Shri Naveen Khanna, Director
Vs.
CCE, Kanpur Respondent
Appearance

Appeared for Appellant Shri R.K. Monga, Co. Rep.

Appeared for Respondent Ms. Rimjhim prasad, DR

pDate of Hearing: 10.1.2011

.N. PANDA, JUDICIAL MEMBER

CORAM: HONBLE MR. D
ATHEW JOHN, TECHNICAL MEMBER

HON’BLE MR. M
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1 st Order No.ow-b
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pPer D.N. Panda :

me from Commissionerate where the cas€

This appeal has <0

o. 1150 of 2010 is pending

of M/s Swati Biscuit Mfg. Co. in Appeal N
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in terms of order dated 1.9.2010 of this Tribupal. We have gone
through the order passed by Court No. 1, we are of the view that
since the adjudicating authority is looking into the matter in a bunch
of case, ... 1. dispensing pre-deposit in this case, this
matter s also remanded to the Id. Adjudicating authority to decide
the issue afresh. Consequently, both stay applications and appeais

are disposed of in the above terms.
(Dictated & pronounced in open Court)

(D.N. PANDA)
JUDICIAL MEMBER

(MATHEWUIOHN)
TECHNICAL MEMBER
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